











C.C. No. 7826/16
SII10 Vs, Shark Communication Pvt.

29.07.2020
Present Ms. Sumaiya Ahluwalia, Ld. Prosecutor for SFIO through video

conference.
Sh. Kunal Rawat, Ld. Additional Central Government Counsel

through video conference.
Sh. Anurag Ojha, Ld. Counsel for applicant through video

conference.
L Part arguments heard.
' B For disposal of anticipatory bail application filed by applicant,

perusal of Trial Court record is required, therefore, Trial Court record be
summoned for next date. Now to come up on 07.08.2020. Till then interim
order 1o continue. Copy of this order be sent to Ld. Counsels appearing

today through electronic mode.




